2965

BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL,
PRINCIPAL BENCH, NEW DELHI
Original Application No. 1002/2018

IN THE MATTER OF:
Abhisht Kusum Gupta .......Applicant
Vs.
State of Uttar Pradesh & Others .....Respondents
NDOH:-18.01.;
INDEX St
S. NO. PARTICULARS Page No.
Status report on behalf of GNCTD in terms of | — 4
L order dated 03.08.2022.
Annexure-1
2. Copy of the tabular status of Analysis Report at

Inlet and Outlet in respect of Kondli STPs for the b
month of November and December, 2023.
Annexure-2
3. Analysis Report in respect of Kondli STPs Phase (9 -1
L, IT & 11T for the month of December, 2023.
Annexure-3
4. Analysis Report in respect of Kondli New STP 8 — Ci
Phase IV, for the month of December, 2023.
Annexure-4
3. Copy of the inspection report of STPs at Kondli | /D — 2
Phase I, IT, ITT & IV dated 03.01.2024.
Annexure-5 |
6. Copy of the directions dated 11.01.2024 issued by 2 "l% :
DPCC to DJB. ,
Annexure-6
7. Copy of the letter dated 14.12.2023 issued by | 25 —2-4
DPCC to DJB. |
Annexure-7 !
8. Copy of the reply submitted by DIB dated | 2] — 28
18.12.2023.
Annexure-8
9. Minutes of the joint meeting dated 14.11.2022 and | 21 — 49
24.02.2023 taken by Chairman, CPCB.
Filed by

e e -

Govt. of NCT De}hi.

New Delhi
Dated: 17.01.2024




2966

BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL,
PRINCIPAL BENCH, NEW DELHI
Original Application No. 1002/2018

IN THE MATTER OF:

Abhisht Kusum Guwpta Applicant
Vs.

State of Uttar Pradesh & Others Respondents

STATUS REPORT ON BEHALF OF GOVERNMENT OF NCT OF

DELHI AND DELHI POLLUTION CONTROL COMMITTEE IN
COMPLIANCE TO THE ORDER DATED 08.11.2023.

1. That this Hon’ble Tribunal took up the above referred matter on
08.11.2023 and pleased to observe that GNCTD and UP Government has
not filed the report in in terms of the directions contained in Para 30 of the

order of the Tribunal dated 03.08.2022.

2. That, with regard to above observation it is most respectfully submitted
that, a joint status report on behalf of the GNCTD and DPCC was filed on
06.02.2023. On the website of this Hon ble Tribunal this Report was
shown as it was filed only by DPCC. This report contains the action of
GNCTD and DPCC.

3. It is humbly submitted that directions contained in Para 30 of order dated
03.08.2022 on remedial action to be taken by concerned authorities and

monitored at highest level, following compliances are submitted -

i.  That DPCC conducted analysis in the month of November, 2023 &
December, 2023 after taking samples from the Inlet and Outlet of STPs at
Kondli Phase-I, Phase-II, Phase-Ill & Phase-IV. DPCC Laboratory
analysed parameters of pH, TSS, BOD, COD, Ammonical

Nitrogen, Dissolved Phosphate & Faecal coliform in the month of




b)

ii.

iii.

iv.

Vi.
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November,2023  and pH, TSS, BOD, COD, Ammonical
Nitrogen, Dissolved Phosphate in the month of December ,2023. The STPs
of Kondli Phase-I, Phase-II & Phase-III are having common Inlet from

main stream.

The Tabular status of Analysis Reports at Inlet and Outlet of STPs are at

Annexure- 1.

The brief of the analysis reports are as follows:

Kondli Phase—1I,II and III STPs are meeting the prescribed standards.
The Analysis Reports at Inlet and Outlet are collectively enclosed as
Annexure-2 (Colly.). Since OLMS is not functional, consistency in

meeting the standards cannot be confirmed.

Kondli Phase — IV STP is not meeting the prescribed standards w.r.t. TSS
(30 mg/l against the prescribed standard of 10 mg/l), BOD (16 mg/l
against the prescribed standard of 10 mg/l) and COD (88 mg/l against the
prescribed standard of 50 mg/l). Analysis Reports at Inlet and Outlet are

collectively enclosed as Annexure-3 (Colly.).

That inspection of the STPs at Kondli Phase I II, IIT & IV was also
carried out by a team of DPCC officials on 03.01.2024. Copy of the
Inspection Report dated 03.01.2024 is at Annexure — 4.

Deficiencies observed by team of DPCC during inspection of STPs at
Kondli on 03.01.2024 are briefed below :

Kondli STP Phase-IV has total capacity of 45 MGD. However, half of the
capacity i.e. (22.5 MGD) is being treated only and rest 22.5 MGD is being
by-passed as the plant is under rehabilitation.

Only 01 out of 03 Odour Control Units (OCU) found operational at the
time of inspection.

Rapid Gravity Filter (RGF) (for phase II & III) were found non-
operational at the time of Inspection.

No OLMS found installed at Phase-II. OLMS was not found functional in
any of the STPs and hence consistency in meeting the standards cannot be
confirmed.

Chlorination is not being carried out in Phase-II & III.

Sludge Handling Units of all 04 Phases has not been commissioned yet.

@
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That, Directions u/s 33(A) of Water (Prevention and Control of Pollution)
Act, 1974 has been issued by DPCC to Delhi Jal Board on 11.0] .2024 for
proper operation of STPs at Kondli to meet the Prescribed Standards
including stoppage of by-passing of untreated sewage by DJB.

Copy of the Directions dated 11.01.2024 issued by DPCC to DJB is at

Annexure-5.

6. That DPCC vide letter dated 14.12.2023 requested Delhi Jal Board to
forward the Tender Documents and Work Contract of the STPs including
STPs at Kondli so that parameters used by Delhi Jal Board in procurement
can be verified with the 08 parameters prescribed by DPCC.

Copy of the letter dated 14.12.2023 of DPCC s at Annexure — 6.

7. That Tender Document and Work Contract in respect of all the STPs which
are under rehabilitation/ proposed to be rehabilitated/ New STPs have not
been provided by DJB including STPs at Kondli. Only partial information
in respect of Kondli Phase-IV STP has been provided by DJB and
information in respect of Kondli Phase-I, II & III STPs are awaited. The
matter is being taken with DJB in this regard.

Copy of the reply of Delhi Jal Board dated 18.12.2023 is at Annexure — 7.

8. With respect to direction of this Hon’ble NGT regarding utilisation of
treated water, it is submitted that Delhi Jal Board informed in the meeting
taken by Chief Secretary, Govt of NCT on 10.01.2024, that 20 MGD of
treated water from STP is being utilised. CEQ, DJB assured in the meeting
that he will look into the matter and get detailed action plan prepared for

utilisation of STP water at the earliest which is being pursued with DJB.

9. Further, it is also submitted that in compliance to the order of Hon’ble
NGT dated 03.08.2022 Meetings of the Joint Committee headed by
Chairman, CPCB were held on 14.11.2022 & 24.02.2023., wherein issues
pertaining to Delhi, NTPC Khoda Makanpur Nagar Palika and Noida

Authority were discussed. Copy of the Minutes of the meetings are

attached as  Annexure — 8.
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D

10. That the present status report has been approved by the Chief Secretary,
Govt. of NCT of Delhi and may kindly be taken on record in compliance

with the directions contained in the order passed by this Hon‘ble Tribunal

dated 08.11.2023.

(Dr. K.S. jayachandran)
Special Secretary (Environment)




2970

e

"£70T <3oqUI9AON JO uowi 94} ul K101810

oD pue aod
“GQL, ¥ I SPIEPUEIS
oty SunedN 10N

‘SpIEpuE}S ‘\H
ﬁonﬁomo& oyl SunodNW
‘spIepue)s
voﬁtumoa oy} SunedN 08
spiepuels
@o@ﬁo%& oys BunedN Le
- 00v
sHIBUWY
0€T
(10 00T/NAIND

waogi[e)) [8dded

e ———

vl
¢l ¢l
¢'1 [
¥ ST 9°LT
(4 S
(y3und s® (1/8u)
ayeydsoud udF0IIIN
paajossid [Eduow Wy
muoaoﬁs.:wm

qe100dd £q 1O poLLIEd S

eAx TWLIOJI[OD) [89984 JO SISKTBUY x5

0 1ou] wowwod dxeU I THTHd

0l
87T
2 01
(1/8u) sw) | (W)
aod aod SSL

1©pno

1, | wmo comud | ¢
——
- £31UT |
06759 @W | oy /
paepuels 0N
qus | Aweded | g

parieIsul

nd

c70C Pquiadd Jo fjuow oY) ulIno poriato SdLS

TRauxouuy

76 01O puE PIUI je S

Today] SISA[BUY JO snyelS 1e[nqeL




2971

P e

A4OLVHORYT I/

|
'P__ et s

[ _ . .fml.i . i % ” m TSt @0l
. . - ~ | 4 !
- 20 - 9'Tp 0's g1 £/ ‘ SW10 4_ , |
'sprepuess ayy buisayy vl v _ ot o1 i 8 st * °rno Tod il
[RUOIDLN-LOY SEM SIWTO - - m ) - B - - SWI0 ‘ iﬁ
—— i . {
L spaepuLels auy Huesy, el s T [42 s 8 T 1°PN0 ‘Tmmv Li-ud |2 k
- 8 - £'6¢ vp L9 97 SWT0 ‘ 4
e s ST [ 4 9T ot 9 o] ¢ S/ PN ‘
splepuels ayz Bupiesy (01) 1-ug . ﬁ
» v'sT 947 8'v vOE 86 8ee €¢ RETL,
. o T Z R ot 05 0T ot 06-59 !
| | | I = T |
syiewey | (1/Bw)d se (i/Bw) (1/6w) dis paesur | -1
H sjeydsoyd uabouzin asedun | (}/Bw) (1/Bbw) (1/6w) | S [
m | __paajossig jeduowwy | g 1o aod aos SS.1. Hd
| B o siajauleled - ] ‘ |
. 5}|nsad pue ,U,mNZmCm m._mumEm._mn_ '
q21 3744 : Agipa1as|jos sajdwes  p
€C0C'CT ET ! _,co.:,um%c_ joseq g
L d1S J0 IINQ pue 38ju| : uoneso) fujidwes -7
1puo) : dlSjoswen -7
€202-438IN303Q0 40 HINOIAI FHL HO4d d1S 40 LHOdIY SISATYNY
e C[10/ S9 poreq 5[z €2/d1S/M/32dQ HHaquiny 1ioday
(uranrswuodddp sasssdyy 18 sn JsiA ) ‘KR V“Jz |
P WIS AUT ‘ " o
L o arkisag 900011 P 9189 dIamysEy] Fodo ko ¥
m v.m %mam \m \ Bupfing LAY 10011 WS B W (MRJ JO 17N JO JUSWILDA0S) o m "
W.« JALLIWNIWOD TOYLNOD NOILLNTTOd JHIHa 2=22<de ‘ /V




2972

s

G 130Ue108

BAiOW RHDUEN 3]

AYOLYYOav1 D/l

MY

T

syielol |
[BUOROUNj-UOU SEM SITO - - i ) . SW1I0
, . [ | lopnud | €
jeuonouny-uou sem SIN10 T i} i _ S W_\Hﬂtﬁ\ullr (52) 1I-ud 14
splepuels ay) Bunesiy 08 Ll S ot 8L 1BRNo
|euonoun-uou sem SN0 - - - - - SO
-spiepuElS o) BUIdaI L2 61 52 Z ze S 8 | 9L Bpno (61) 1-ud L
- No.wx 14 g'6e §'/C ’ 96 0ce VL T
] , oL 0 —oee9 | | e ||
0o 13 Z g I 0 L . 0l 10699 | (@om)
(JwooL/NdW) | (1/Bw) d se (/6w) Emmmm_w Ayoeded | “ON
silewsy o4 se ayeydsoyd uaboIN (1/6w) (yBw) pajeisui | 1S
w00 j9oead paajossid fesiuowitiy aod agosd SSL Hd
s19jaweled |
: S)nseJ pue pazAleue sigpwesed g
qe 20dd Aq pejos)ioo sejdues v
€zoc’1L1'60 uolpoadsu| jo aed '€
4LS 10 391N0 pue 121Y| uoeool budwes 2
1IPUOH dlsjosweN |
dls 40 14043y SISATVYNY
s7og[ellha paed ¢.h | 002/7Z-€2Z/dLSIN/ODHA H2GWNN podey
citn= e e
H:m.u_:.mEEucuuat.?&\s\\umm:s 18 SN JISIA) \;'{
Pt I \Q '~ 9000 L1 YR NED JINUYSEH] AP AR
, I ’/ Surpping LEST G001 WS ' Ui (142 JO "LD"N JO JUIMIUIPA0D) ==
mU_.“ (S dFILLTANWOD TOALINOD NOLLN1T10d 1HT13a 222P




LRe L3 ]

T

_—

| | | | ] | seer ]
_ S _ y
[BUCIDLINY-UCU Stm SO ‘ _ - m - ' - \ - \ ‘ \
— [ | j
'aod €1 ‘ e | 'z H 88 ‘ o1 (sv)
B Q09 ‘SSL ym spiepuess ayy Bupsniy 0N H | | AIUd T |
‘ s'ee \ 6'81 ﬁ s “ vze % s¢t
—— —_— | | —
‘. < S o1 0s 0T . ﬁn_m.w_zu —
X oede) ‘ON
¢ (1/6w)d se (/6uw) (1/6w) ; .
N PHEURY | a3eydsoygy uaboljlIN asealy (1/6w) (1/6w) | (j/6w) ! Palie3sur d
| _P8ajossiqg * 1ed|UoWIWY _ B 1o aod aos SSL Hd m
[ I - T siojolueieg | !
(49 S}NsaJ pue pazAjeue Qwumﬂ?mq s
N~ “ 9e122da Aq pa3opjjoo sajdwes oy
(@)) b €207°2T'€1 uop3aedsuy Jo s3e( €
2 _ dlS§ 30 13131nQ pue 1aju) uonigso| Suydwes Z
M MBN I]puo); : d1S jo swepn T
_ |
_. | €207-43491N13030Q 40 HLNOW 3H1 404 d1S 40 140d3Y SISATYNY w

ETy

* \K
f/

TN
(N
iy

rAOme\c\(wo pajeq

(uraprswwaondp mas/ssdyy je sn HSIA)
900011 M2 ‘9325) ddouyseyy
FUPLING LAST YOOLT WS ¥ Wt (1Y J0 LN J0 1aaasos)

JALLIANWOD TOYILNOD NOILATIO0d JH1da 22dpe

+AhS K 822/p2-€2/d1S/M/20da 1pquin odoy

s




2974

o TR

FRGIEI

oy pipueN 40

T Tu: hQ_ paeg

dlS 40 1¥0d3d SISATVNV

AH0OLYH08v)] O
i(b)\ \
Gt 1ejo0L
WIOHI0O
jeoes4 Q0D QO™ - - L¢e - L'Ze | O0L| €61 G'L SN0
‘SS1 um Splepuelg (S¥)
oy}  Bunesiy  ION 04 Gi 61 9¢ 9z 6l 9¢ ¢l 1pNo Al 4
LOLxS 9've 9'0¢ 89 9G6¢ 8l giec G’/ P
0ol Z S ol 0S oL | 0O} 06-59
SyRWaY | (aow)
. (wooL/Nd) | (/Bw)d se (16w} (rBw) | psepuels | Ajoeded ‘ON
N4 se |sjeydsouyd usBosN asealo | (yBw) | {(1/Bw) {ybw) dls pajlersuy AS
wuioljoo [esead | PaAjOssIg | [edluowlly 2110 aoo | gog | ssi Hd .
sio)awesed L _ —
s}nsai pue pazAjeue sioppweled G
ge 00dd Aq pajoajjoo sejdwes ¢
€202°L1°60 uoijoadsuy jo @led ‘€
d1S Jo 38InQ pue 9|y uoneoo| buldwes g
MON HPUOM diSjodweN 'L

h 9h| 102r2-£2/dLSIMVOOdA HequnN Hodey

Emecmxscu Q
10} ajfsain //

4178

(uroruswundedddp s /7541y 38 sn JIsIA)
900011 P 9181 21UIYSEH
Suipping L4SI ‘1001 WS ® Wy (WYRA IO "LIN IO JRWILLIBAGY))

:« TALLININOD TOYLNOD NOILNTT10d ITHTHA

F/INY
APRA

o, T
" Nt

>o>dp

e




Inspection of STPs at Kondli was carried out by team of DPCC Officials on 03.01.2024. There
are four phases of Kondli STP namely Ph-I (10 MGD), Ph-II (25 MGD), Ph-III (10 MGD) and
Ph-IV (45 MGD). All the STPs at Kondli have common Inlet Point from where flow is divided
into respective Phases. The Catchment Area of STPs at Kondli comprises of Preet Vihar, Jagriti
Vihar, Dallupura, Kondli Ghadoli & Kalyanpuri.

Brief of the observations are as follows:

Kondli Ph-I

1.
2.
3.

10.
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(19
)
Inspection Report of STPs at Kondli

Liquid line of Plant was found operational during Inspection.

Flow Meter found installed at the Inlet & Outlet of STP.

Plant has 02 Coarse Bar Screens, 02 Fine Bar Screens and 02 Grit Chambers (Vortex
type). All were found operational during the inspection.

Plant has 02 Primary Sedimentation Tanks (PST) and 02 Secondary Sedimentation Tanks
(SST). All found operational.

There are 02 Aeration tanks (combination of anoxic, anaerobic & aerobic compartments)
comprising of 03 Blowers with (880 x 2) diffusers. All found operational.

There is 01 Sludge Thickener (for sludge from PST) which was found operational during
inspection. Dilution Air Flocculation (DAF) Unit is yet to be commissioned and presently
complete sludge is being taken to Thickener Unit only.

There are 02 Chlorination tanks and chlorine dosing is being carried out.

Status of Sludge Units and Electricity Generation units are as follows:

f Name of Unit Operational Condition

mCentri-ﬁlge Commissioned and found operational
' Sludge Thickener (for sludge from PST) | Operational
DAF  (Dilution Air Flocculation) | Civil construction & Mechanical work

Thickener (for sludge from SST) completed but not yet commissioned.

Sludge Digester Units Operational (Gas is being released in
atmosphere)

Gas Holding Unit Civil construction work completed

Electricity Generation Units Civil Construction work completed but

not yet commissioned.

04 unit of Rapid Gravity Filter (RGF) were found operational.

OLMS at the Outlet was found installed and it is in operational condition. As informed
by Operator, OLMS is being calibrated on monthly basis and Calibration Reports
provided by DJB are annexed at Annexure-1. :
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NN
Kondli Ph-11 & 111 @

1. Both Plants were found operational during Inspection.

2. Flow meter is installed at the Inlet of Ph-II and Ph-I] separately after Grit Chamber.
However, a common Flow meter is installed at the Outlet of Ph-II and Ph-IIT after
Chlorine Contact Tank.

3. Ph-II & Ph-TII have common primary units. Plant has 05 Coarse Bar Screens, 05 Fine Bar
Screens and 03 Grit Chambers (Vortex type). All were found operational during the
inspection.

4. Ph-II has 02 Primary Sedimentation Tanks (PST) and 03 Secondary Sedimentation Tanks
(SST).

5. Ph-III has (2 Primary Sedimentation Tanks (PST) and 03 Secondary Sedimentation
Tanks (SST). All found in operational condition.

6. There are total 04 Aeration tanks 02 each for Ph-IIT & Ph-I] (combination of anoxy,
anaerobic & aerobic compartments) comprising of 03 Blowers with (880 x 2) diffusers &
06 Blowers with 4400 diffusers respectively. All found operational.

7. There are 02 Sludge Thickener (for both Phases) which were found operational during
inspection. Dilution Air Flocculation (DAF) Unit is yet to be commissioned and presently
complete sludge is being taken to Thickener Unit only. After thickener unit sludge is
being diverted to Sludge Drying Beds. Excess waste water from Sludge reaches to sump
percolating through Filter Media and being re-circulated to PST using temporary pipe
arrangement.

8. The construction work of 04 Chlorination tanks is completed. However, not in operation
as permission from Petroleum and Explosives Safety Organization (PESO) is not taken
yet,

9. Status of Sludge Units and Electricity Generation units are as follows:

Name of Unit Operational Condition ’
Centrifuge ' Commissioned but not found operational
Sludge Thickener (for sludge from PST) Operational

DAF  (Dilution  Air Floculation) | Civil construction work completed but]

Thickener (for sludge from SST) not yet commissioned.

Sludge Digester Units Civil work completed but on hold due to
leakage.

Gas Holding Unit Installation of 01 Gas Holder has been

completed and 01 is under installation.
Civil Construction work completed but
not yet commissioned.

Electricity Generation Units

10. Rapid Gravity Filter (RGF) (for both phases) found non-operational during Inspection.
As informed by Plant Manager, RGF is non operational due to ongoing Electrical work.

11. OLMS found installed at the outlet of Ph-IIT after SST. However, no OLMS found
installed for Ph-II.




2977

Kondli Ph-1V

1.
2.

W

IS

9.

Plant was found operational during inspection.
Plant has total capacity of 45 MGD. However, half of the capacity i.e. (22.5 MGD) is

being treated only and rest 22.5 MGD is being by-passed as the plant is under
rehabilitation.

01 out of 03 Odour Control Units (OCU) found operational at the time of inspection. As

informed by Plant Manager, 01 OCU was not operational as the unit (Sludge Thickener
and Primary Filtrate Sump) connected to particular OCU is under rehabilitation and 01
OCU was not operational due to Electrical malfunction.

Plant has 04 Coarse Bar Screens. All found operational.

Plant has 04 Fine Bar Screens. All found operational.

Out of 03 Grit Chambers, 02 were found operational and 01 is under rehabiliation.

Plant has 04 Primary Settling Tanks (PST). 03 PSTs has been rehabilitated and were
found operational. 01 PST is under rehabilitation.

Plant has 04 Secondary Settling Tanks (SST). 03 SSTs has been rehabilitated and were
found operational. 01 SST is under rehabilitation.

There are 04 Aeration tanks out of which only 02 are rehabilitated and in operation and
rest 02 are under rehabilitation.

10. Sludge from PST and SST is directly being transferred to Sludge Drying Beds as Sludge

Thickener has not been commissioned yet. 02 Additional Sludge Thickeners are under
rehabilitation which were earlier used as DAF units in Old Plant.

11. Status of Sludge Units, Electricity Generation and Tertiary treatment units are as

follows:
Name of Unit | Operational Condition
Bed Filter Press | Installed but not commissioned
Disc Filter Under construction
UV Treatment Unit Under construction
(Sludge Digester Total 04- 02 Rehabilitated & under
Testing and 02 under Rehab.

Total 02- 01 Rehabilitated & under
Testing and 01 under Rehab.
Total 03- 01 ready to use buf not in
operation as supporting units are under
construction/ Rehab and 02 Units are
Rehab.

Gas Holder

Electricity Generation Units

12. OLMS at the Outlet was found installed.

™
. «1&/ VAN Cass’
A G
Ashish Uniyal Abhishek Sharma
JEE, WMC-II TE, WMC-II
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CALIBRATION REPORT

Project Name: DJB_EQMS  |Date: 03-10-2023

Station Name: KONDLI pH-1 sTp{CREIMEET: RAGHVENDRA
Manager: Dharmendra Singh

5.No.

spectro::lysé} {Cé!iiiratiéﬁ Method:r mu‘i;ti' point sample atory analysis)

COD (inmg/L) Multi 55 ' 4G 40.1
BOD {in mg/i) Multi 7.6 5 55
7SS (in mg/L) Multi 10.42 8 82
ammo::lyser 1 {Calibration Method : sample calibration labhoratory analysis/pH - buffers). .
4 TEMP Global 28.45 31 31.4
5 AMMONIA LINEAR 6.61 5 4.16
6 PH LINEAR 7.59 ' 7.5 7.52

Calibration by: ASHISH & FOZIA Checked by :ASHIM DATTA

flice: L.29-34, First Floor, Head Office: B-486, Sector 59,
Place, New Delbi, Indis 110001 Moida-Delhi NCR, India 201301




2979

()

+91-7428541532
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[0 TECHNOLOGIES PVT, LTD.

Solutions For A Sustainable Environmant
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nt. Opticel. Qniina.

CALIBRATION REPORT

Project Name: DIB_EQMS  |Date: 09-10-2023
Engineer: RAGHVENDRA
Manager: Dharmendra Singh

Station Name: KONDLI PH-3 STP

é;&‘?r

Hbratio libratio t} Post Calibration

ey

spectro::lyser (Calibration Method': multi point sample calibration w.r.t. Jaboratory analysis)

COD (in mg/L) Multi 50.9 40 40.3
BOD (in mg/L) Multi 9.7 6 5.6
TSS {in mg/L) Multi 12.1 8 8.7

ample calibration

Gratory analysis/pH - buffers)

.ammo::lyser 1 {Calibration Meth

4 TEMP Glohal 26.75 28 28.2

5 AMMONIA LINEAR 2.38 4 4.11

[ PH LINEAR 7.59

Calibration by: ASHISH & FOZIA Checked by : ASHIM DATTA
Registered Office: L29-34, First Floor, Hemd Office: B-46, Sector 59,
Connaught Place, New Delhi, India 110001 MNoida-Delhi NCR, India 201303
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Selutions For A Sustainable Environment WWW.gaxisnano.com
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tntelligent. Optical. Online.

CALIBRATION REPORT

Project Name: DIB_EQMS  [Date: 08-10-2023
Station Name KONDLI PH-4 STp [FRBIneer: RAGHVENDRA
. Manager: Dharmendra Singh
s.No.
spectro::lyser (Calibration Method : multi point sample‘cali ‘laboratory analysis)
1 COD (in mg/L) Multi 54.6 46 46.1
2 BOD {in mg/L) Multi 13.4 10 8.9
3 TSS {in mg/L) Multi 25.8 21 19.5
ammo;:lyser 1 (Calibration Method : sample calibration wir.t. laboratory analysis/pH - buffers) .
4 TEMP Global 26.9 30 304
5 AMMONIA LINEAR 6.47 5 5.76
PH LINEAR 7.6 ; 7.5 » 7.52
Calibration by: ASHISH & FOZIA Checked by : ASHIM DATTA
E"”’*"ga&é:zﬁw:% Office: 1L29-34, First Floor, Head Office: B-46, Sector 59,
Connought Place, New Dalhi, India 110001 Noida-Delhi NCR, India 201301
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T&LHNQL@W&S PVT. LTD. @ /

Solutions For A Sustainable Environment Www.aaxisnano.com

info@aaxisnano.com

1. Optical. Onling.

CALIBRATION REPORT

Project Name: DIB_EQMS  [Date: 30-11-2023
Station Name: KONDLI PH-1 STP|CIBINCET: RAGHVENDRA
' Manager: Dharmendra Singh

SN

spectm slyse ‘(Cahbratwn Methed m oint’s HE €8
COD {in mg/L) Mufti 38.2

BOD {in mg/L) Multi 7.1 5 4.96
3 9 1SS {in mg/L} Multi 11.56 8 7.76
ammo:lyser 1 (Calibration Methed:: sample calibration w.r.t: laborator /
TEMP Global 20.45 23 23.5
5 AMMONIA ’ LINEAR 8.12
6 PH LINEAR 7.6
Calibration by:; ASHISH & FOZIA Checked by : ASHIM DATTA
Registered Office: L29-34, First Floor, Head Office: B-46, Sector 53,
Connaught Place, New Delhi, india 110001 Noida-Delhi NCR, India 201301
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die’“gert Optical. Ontine,

CALIBRATION REPORT

Project Name: DIB_EQMS Date: 27-11-2023
Station Name: KONDLI PH-3 STp{BINeer RAGHVENDRA
' Manager: Dharmendra Singh
S.ﬁb‘;
. spectro::lyser (Calibration Me - miulti i
COD {in mg/L) Mudti 33 32.8
BOD {in mg/L) Multi 6 6.4
3 TS5 (in mg/L) Multi 11.2 8 7.6
ammo::lyser 1 {Calibration Method : sample calibration'w.r.t. laboratory analysis/pH - buffers)
TEMP Global 22.9 21 21.6
5 AMMONIA LINEAR 6.3 5 5.1
6 PH LINEAR 7.44 7.5 7.51
@GHN%
ibrati : : ASHIM DATTA
Calibration by: ASHISH & FOZIA Checked by NOIDA A
* 0%

&
#
#
#

Head Gffice: B-46, Sector 8BS,
Noida-Dethi NCR, India 201301
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° TECHNOLOGIES PVT. LT

Solutions For A Sustainable & nvuonmant : WWw.aaxisnano.com

info@aaxisnano.com

3 - 'rrf"} ri"l:"-( ﬁANQ § o ﬁ a L d
L Setiang Far A SroRnente S ant intellige Oprical. Gl
'\L_}A“ steliigent. Op 3
CALIBRATION REPORT
Project Name;: DJB_EQMS Date: 27-11-2023
i <5 ) Engineer: RAGHVENDRA
& Station N -
ﬁﬁiﬁ@ gron ame KONDLIPH-4 STP Manager: Dharmendra Singh
e niine Result “Online Result
5.No. o
o alibration
spectro:;lyser (Calibration Method : muiti point sample calibration w.r.i. faboratory analysis)
1 COD {in mg/L) ' 43 435
BOD (in mg/L) 11 116
3 TSS (in mg/L) ‘ 20 214
_ammoz:lyser 1 (Calibration Me: sample calibrationw.rt, laboratory analysis/pH - buffers)
4 TEMP Global 138.1 23 23.6
5 AMMONIA LINEAR 8.88 - 7 ' 7.06
& PH LINEAR 7.44
Calibration by: ASHISH & FOZIA Checked by : ASHIM DATTA
Registered Office: L29-34, First Floor, Head Office: B-486, Sector 59,
Connaught Place, New Dethi, India 110001 Noida-Dethi NCR, India 201301
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Y Z«.K.} IR
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S.:Cahn

intatiigent. Optical. Ontine.

CALIBRATION REPORT

DIB_EQMS Date: 20-12-2023
Engineer: RAGHVENDRA
Dharmendra Singh

Project Name:

Station Name: ‘ KONDLI PH-1 8TP

$.No;
spectroi:l ] } yoratory analysis):
1 COD (in mg/L) 28.82
2 BOD {in mg/L} 4.16
3 TSS {in mg/L) 6.42
ammo::lyser 1 {Calibration Metho is/pH - buffers) 1
4 TEMP 20.7
5 AMMONIA LINEAR 3.98 5 4,55
() PH LINEAR 7.37 7.45 n 7.44
alibration by: ASHISH & FOZIA Checked by : ASHIM DATTA
Registered Office: L29-34, First Floor, Head Office: B-46, Sector 59,
Coennsught Place, Mew Delhi, India 110001 Noida-Delhi NCR, India 201301
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AXIS NANG
’?ﬁf’” § N{k{ﬁ ES PVT.LTD.

Sotutions For A Sustainable Environment

01204159238

WWW.aaxisnano.com

info@aaxisnano.com

intetiige

at. Gpticall Oatise.

CALIBRATION REPORT

~-ammozlyser1

Calibration

sample calib

Project Name: DIB_EQMS  |Date: 20-12-2023
Station Name: KONDLI PH-3 5Tp[-IEINEer: RAGHVENDRA
Manager: Dharmendra Singh
= alibration
__spectro::lyser {Calibration Method :mu! ' lab ry analysis)
1 COD (in mg/L} Multi 40.43 37 365
BOD {in mg/L) Mult! 12.9 6 6.95
TSS {in mg/L) 12.77 8 8.62

atory analysis/pH - buffers) -

4 TEMP Global 18 18.25
5 AMMONIA " LINEAR 6.11 4 4.44
6 PH LINEAR 7.46

Calibration by: ASHISH & FOZIA

Checked by : ASHIM DATTA

egistered Office: L29-34, First Fioor,

R
Connaught Place, New Delhi,

fndhia 110001

Haad Office: B-486, Sector 58,
Moida-Delhi NCR, India 201301

4
£
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intglligent. Optical. Oniine.
CALIBRATION REPORT
Project Name: DIB_EQMS Date: 20-12-2023
Station Name KONDLI PH-4 STp|ERBINeEr RAGHVENDRA
Manager: : Dharmendra Singh

spectro::lyser (Calibration Method

oD (in mg/L) Multi T 52 45 459

BOD (in mg/L) Multi 135 i1 11.8

T8S {in mg/L) Multi 25.4 22 22.9
ammo::lyser 1 {Calibration Method ; sample calibration w.r:t: laborato :

4 TEMP Global 18.9
AMMONIA LINEAR 12.27
PH LINEAR 7.35
Calibration by: ASHISH & FOZIA Checked by : ASHIM DATTA
wred Office; L29-34, First Floor, Head Office: B-46, Sector 59,

bt Place, Mew E}e&h;, Indig 110001 Noida-Delhi NCR, India 201301
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ANNEXURE -5

g \@ By Speed Post/ Email

DELHI POLLUTION CONTROL COMMITTEE
DEPARTMENT OF ENVIRONMENT, GOVT. OF NCT OF DELHI
5t FLOOR, ISBT BUILDING, KASHMERE GATE, DELHI-110006

visit us at : http://dpce.delhigovt.nic.in

F. No. DPCC/(13)(9)(0073)/PLG-13/ 53-56 Dated: 11.01.2024

To,
The Member Drainage,
Delhi Jal Board, Varunalaya Phase- 11,
Jhandewalan, Karol Bagh, Delhi-110005.

Subject: Directions u/s 33(A) of Water (Prevention and  Control of Pollution) Act,
1974, as amended to date for proper operation of STPs at Kondli to meet the Prescribed
Standards including stoppage of by-passing of untreated sewage by DJB.

Whereas, Central Pollution Control Board is the State Board for all the Union Territories to exercise

powers and performs functions under the Water (Prevention and Control of Pollution) Act, 1974 and Air
(Prevention and Control of Pollution) Act, 1981, as amended to date.

And whereas, Central Pollution Control Board has delegated all its powers and functions under the Air
(Prevention and Control of Pollution) Act, 1981 and Water (Prevention and Control of Pollution) Act,

1974, as amended to date, in respect of Union Territory of Delhi to Delhi Pollution Control Committee
(DPCC) vide Notification Dated 15.03.1991.

And whereas, as per Scction 24 of the Water (Prevention and Control of Pollution) Act, 1974:

() No person shall knowingly cause or permit any poisonous, noxious or polluting matter determined in
accordance with such standards as may be laid down by the State Board to enter (whether directly or
indirectly) into any {stream or well or sewer or on land}; or

(b) No person shall knowingly cause or permit to enter into any stream any other matter which may tend,
either directly or in combination with similar matters, to impede the proper flow of the water of the stream

in a manner leading or likely to lead to a substantial aggravation of pollution due to other causes or of its
consequences.

And whereas, Delhi Jal Board, having its Head Offfice af Varunalaya Phase-IJ, Jhandewalan,

KarolBagh, Delhi-110005 is responsible for operation and maintanance of the Sewage Treatments Plants
in Delhi including STPs at Kondli, Delhi.

And Whereas, the Hon'ble National Green Tribunal has passed various orders including orders dated

£29.05.2023 in OA No 366/2023 in the matter of Rajesh Kumar Dokwal Vs. Govt. of NCT of Delhi passed
the following order

“It appears that despite the above two orders passed in O4 Nos. 882/2018 and 429/2010 (supra), no
effective compliance has been done. In these circumstances, we direct DJB and DPCC to submit a Jactual
and action taken Report in the matter, particularly, in the light of the orders already passed in O4 Nos.

882/2018 and 429/2019 (supra). If no effective action has been taken, they shall also explain as to why
effective compliance of the earlier orders has not been carried out till date.”
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And whereas, inspection of the 10 MGD STP Phasc-I, 25 MGD STP Phase-II, 10 MGD STP Phase-1I II;
45 MGD STP Phase-1V at Kondli was carried out by the officials of DPCC on 04.07.2023 fmd Delt:
Pollution Control Committee had issued Directions /s 33(A) of Water (Prevention and Control (?
rollution) Act, 1974 and ws 31(A) of Air (Prevention and Control of Pollution) Act, 1981, on 27.07.202
0 Delhi Jal Board for proper operation of STPs at Kondli to meet the Prescribed Standards 1{10]1@!}{
Stoppage of by-passing of untreated sewage by DB and to explain non-effective compliance of Directions
of Hon’ble National Green Tribunal in Orders dated 28.05.2019 passed in OA No. 882/2018 “Jagdish

Singh Vs. Govt. of NCT of Delhi” and Order dated 12.11.2021 passed in OA No. 429/2019 “RWA Society
Vs. Govt. of NCT of Delhi™.

And Whereas, Delhi Jal Board vide letter dated 03.08.2023 submitted reply with respect to said Directions
issued by DPCC on 27.07.2023 and the same has been considered,

And whereas, inspection of the 10 MGD STP Phase-I, 25 MGD STP Phase-II, 10 MGD STP Phase-III &
45 MGD STP Phase-IV at Kondli was carried out by the officials of DPCC on 03.01.2024. During the said

inspection following deficiencies were observed:
. Kondli STP Phase-IV has total capacity of 45 MGD. However, half of the capacity i.e. (22.5

MGD) is being treated only and rest 22,5 MGD is being by-passed as the plant is under
rehabilitation,

~

Only 01 out of 03 Odour Control Units (OCU) found operational at the time of inspection,

3. Rapid Gravity Filter (RGF) (for phase II & III) were found non-operational at the time of
Inspection.

4. No OLMS found installed at Phase-I1.
3. Chlorination is not being carried out in Phase-I1 & 111,

6. Sludge Handling Units of all 04 Phases has not been commissioned yet.

And whereas, as per the Analysis Reports dated 04.12.2023 (Samples collected on 09.1 1.2023) and as per
the  Analysis  Reports dated 5.01.2024 (Samples collected on 13.12.2023)
of DPCC laboratory , Kondli Phase — IV STP is not meeting the prescribed standards w.r.t. TSS (30 mg/l

against the prescribed standard of 10 mg/l), BOD (16 mg/l against the prescribed standard of 10 mg/l) and
COD (88 mg/l against the prescribed standard of 50 mg/l) .

Now therefore, in view of the above and as decided by the Competent Authority in DPCC in exercise of
powers conferred upon it ws 33(A) of the Water (Prevention and Control of Pollution) Act, 1974, Member
Drainage, Delhi Jal Board is hereby directed to take immediate steps for rectification of deficiencies/
violations observed and mentioned above and to meet the standards prescribed by Delhi Pollution Control
Committee and to ensure that there will be no by-passing of the raw/ untreated sewage from the above

mentioned 45 MGD STP at Kondli. DJB shall submit the compliance report within 15 days from the date
of issue of this Letter.
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xn case of failure to submit compliance of the above directions within 15 days from the date of issue of this
letier, necessary action will be initiated as per law , without any further reference in this regard.

wa/achandran)

This issues with the approval of the Chairman, Delhi Pollution Control Committee.

{Pr. K. S.
Member Sccretary, DPCC
Copy to:-
1. The Chief Executive Officer, Delhi Jal Board, VarunalayaPh-I1, Jhandewalan, Karol Bagh, Dethi-
2. 312233 Magistrate (East), L.M. Bund, Shastri Nagar, Delhi-31
3. PAto Chairman, DPCC \,L

\/
(Dr. K. S. Jay4hﬂndran)
Member Secretary, DPCC
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ANNEXURE - 6

URGUENT
ot jan T otz ,,‘,,m.m»h,.,‘.wvim.m.,,N«_».M,,.m.,".v. dorte ma s L e “ !x"n‘““'
— ELHTPOLLUTION CONTROL COMMITTEE
| DEPARTMENT OF ENVIRONMENT, GOVT, OF NCT OF DELIII
Ny) S FLOOR, ISBT BUILDING, KASHMERE GATE, DELIT-110006
, visttus af s htip://dpeedelliigovtnic.in

F'. No. DPCC/WMC-THON 21 (Ashwani Vadav) 7 2033 /87475750 " “iynied; 1412202
Ta,

Chief Executive Officer,

Delhi Jal Board, Vammalaya Phase-11, Jhandewalan,
Karol Bagh, New Delhi-110005,

Sub: Clarification Regarding Non-Inclusion of All the Preseribed Parameters Including Total
Nitrogen by DPCC for Upgradation of Sewnge Treatment Plants (STPs) of Deltil Jal Board.

Reference: Letter dated 31.01.2020 (Copy enclosed), email dated 01,12.2023 of DPCC and letter dated 05.12.2023
af Delhi Jal Board regarding Compliance of Prescribed Standards by Sewage Treatment Plants of Dethi Jal Board.

Sir,

1 am dirccted 1o mention that DPCC has preseribed following Standards for Sewage Treatment Plants of
Dethi Jal Board as per the Dircctions of Central Pollution Control Board (CPCB) w/s 18 (1)}(b) of the Water
{Prevention and Control of Pollution) Act, 1974 vide letter dated 21.04.2015 and {urther clarified vide letter dated
27.04.2016 to specifly stringent standards for STPs

(i} pll- 65-9.0 (1) TSS < 10 mg/l (itiy BOD <10 mg/l (iv) COD < 50 mg/l
(v) Ammonical Nitrogen < Smg/l {vi)Total Nitrogen (N-Total } < 10 mg/l
{(vii) Phosphate (PO4 - P)< 2 myg/l (viii) Fecal Coliform(FC) (MPN/100ml) < 230

Vide letter dated 05.12.2023, DJB has informed regarding Five Output Parameters (BOD, TSS, Phosphorus,
Pathogen & Ammonia) for upgradation of STPs in Package I, Il & Il [Pappankalan Phasc-l, Nilothi Phasc-1,
Najafgarh, Keshopur Phase-1I, Keshopur Phase-Ill, Rohini Sec-25, Narcla, Coronation Pillar Phase | & II and
Coronation Pillar Phase-111] against the above mentioned 8 Parameters prescribed by DPCC..

Similarly, DJB has also informed regarding Seven Oulpul Parameters (BOD, COD, TSS, Phosphorus, Pathogen,
Ammonia/ Ammonical Nitrogen and Total Nitrogen) for upgradation of Kondli Ph-1V, Yamuna Vihar Ph-Hl and
Rithala Ph-] against the above mentioned 8 Parameters prescribed by DPCC,

Table showing parameters prescribed by DPCC and Output Parametcers for various STPs of DJB for Upgradation is
enclosed.

In view of the above, it is requested to clarify as to why all the 8 Parameters including Total Nitrogen prescnibed by
DPCC have not been considered by DIB for upgradation of STPs including STPs in Package 1, 11 & 1, urgently
by 15.12.2023. Also it is further requested to forward the tender documents and work contract of the atoresaid
STPs 10 this office so that the parameters used by the DIB in the procurcments concerned can be venified.

Yours Sin?’t’;

Enclosures: As Above (Dr. K. §, J{achandran)
Member Scerctary, DPCC
Copy 10

I ST Officer to Chief Secretary, GNCTD, 5th Level, Delhi Secrctariat, LI, Fstate, Delhi - 110002,
2. PSto Chairman, DPCC.
3,

PS to Pr, Secy (Env.}, Govt, of NCT of Pelhi. \1‘\‘

(Br. KOS Jayachandran)
Maember Sceeretary, DPOCC
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® Comparison between parameters prescribed by DPCC, Hon

‘ble NGT & Output Parameters for various STPs of DJB for Upgradation

Parameters & Standards

Parameters & Standards

Parameters & Standards

M S Parameters & Standards Parameters & Standards
: Prescribed by DPCC Mentioned in NGT order | for STPs in Package I, II | for Kondli Phase-IV & for Rithala Phase - I
_ N Dated 30.04.2019 for & III (As per DJB) Yamuna Vihar Phase —II
0. Mega and Metropolitan & Rithala Phase - I
Cities
Parameters | Standards | Parameters | Standards Parameters | Standards | Parameters | Standards | Parameters | Standards
j. pH 6.5-9.0 pH 5.5-9.0 BOD 10 mg/1 BOD 10 mg/1 BOD 10 mg/]
W BOD 10 mg/l BOD 10 mg/] TSS 10 mg/] COD 50 mg/l COD 50 mg/l
M!w. COD 50 mg/l COD 50 mg/l Phosphorus 1 mg/l TSS 10 mg/1 TSS 10 mg/l
_ 4. TSS 10 mg/1 TSS 20 mg/1 Pathogen 230 mg/l | Phosphorus [ mg/t Phosphorus 2 mg/]
_ 5. NH.N 5 mg/l - - Ammonia 5 mg/t Pathogen 230 mg/I Pathogen 100 mg/1
L
| 6 N-Total 10 mg/l N-Total 10 mg/1 Ammonia 5 mg/l Ammonical 5 mg/l
,ﬂf * pH, Total Nitrogen & Nitrogen
COD is not mentioned in
7. Fecal 230
| c Focal 230 | the b, Total 10 mg/l Total 10 mg/]
_& Coliform MPN/ 100 Coliform MPN/ 100 | ** Phosphorus is | Nitrogen Nitrogen
_,_ ml ml mentioned in place of PO,-
f
— P, pathogen mentioned in
8. | Phosphate 2 mg/l Phosphorus I mg/l ;
_‘ P £ place of Fecal coliform and | « pH is not mentioned in | * pH is not mentioned in
m (PO4-P) as total(for Ammonia in place of | the table. the table.
fcah Ammonical Nitrogen
\ discharge *ok Phosphorus I8 | s Phosphorus is
| into ponds mentioned in place of . )
! ’ mentioned in place of
m. lak PO4-P ,pathogen
N_ akes mentioned in place of [ PO4-F and  pathogen
| Fecal coliform and | mentioned in place of
m_ Ammonia in place of | Fecal coliform
_ Ammonical Nitrogen
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6™ FLOOR, VARUNALAYA PH-II
JHANDEWALAN, ND-110005

F No/DJB/CE(SDW)/2023/¢ S

To

Member(Secretary), DPCC _ ... =
DPCC, 5% Floor, ISBT Building
Kashmere Gat e, New Delhi-110006

@)

ANNEXURE -7

DELHI JAL BOARD :GOVT. OF DELHI
OFFICE OF CHIEF EN GINEER(SDW)

DATE: 18.12.2023

Sub: Clarification Regarding Non-inclusion of all the prescribed parameters

including total nitrogen by DPCC for upgradation of

of Delhi Jal Board.

Sir,

sewage treatment plants

This is in reference to E-mail dated 14.12.2023 on the subject cited above, in this
connection it is certified that after upgradation of all the three packages, all 8 nos. of
parameters prescribed by DPCC shall be maintain as follows:

S.N KPI Target
I |pH 6.5-9.0
2 |BOD <10mg/1
3 |COD <50mg/1
4 |TSS <10mg/I
5 | NH4N <S5mg/|
6 | N-Total <10mg/l
7 | Fecal coliform 230MPN
8 | Phosphate <lmg/l
(PO4-P)
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"In support of above, photocopies of the Basic Engineering Package consisting of
process, Design, Layout and hydraulic flow diagram duly vetted by Sh. A.K. Haritash,
Professor, department of environmental engineering Delhi Technological University
(formerly Delhi collage of Engineering) is attached herewith for reference as Annexure
‘A’

It is further certified that the parameters after upgradation of Kondli Ph-IV,
Yamuna Vihar Ph-II shall be as under:

S.N KPI Target
1 |pH 6.5-9.0
2 |BOD <10mg/l
3 |COD <50mg/1
4 |TSS <10mg/l
5 | NHaN <5mg/l
6 | N-Total <10mg/l
7 | Fecal coliform <100MPN
8 | Phosphate <lmg/l

(PO4-P)

It is further certified that the parameters after upgradation of Rithala Ph-I shall be
as under:

S.N KPI Target
1 |pH 6.5-9.0
2 {BOD | <10mg/l
3 |COD | <50mg/l
4 | TSS <10mg/l
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[ 5 | NHaN <5mg/l
6 | N-Total <10mg/I
7 | Fecal coliform <100MPN
§ |Phosphate —- -~ - - o o] . _Zomgh
(POs-P)

Further photocopies of the design basis and plant process description as per CA
provision for Kondli Ph-IV, Yamuna Vihar Ph-II and Rithala Ph-I are attached herewith

for reference please.

In view of the above, it is clarified that all 8 Nos. of parameter for treated effluent
prescribed by DPCC shall be maintained after up-gradation of STP including STP
contained in Package- I, II & 111,

Thanking you.
With regards
Sd/-
(Bhupesh Kumar)
CE(SDW)
Copy for information to:

1. CEO,DIB |

2. Member(Dr) ) L
CE(SDW)
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CHAPTER II
TREATMENT DESIGN

ANT DESIGN CRIT

[t has been proposed to renovate and upgrade the existing 20MGD STP to 30 MGD with the

__addition/renovation of structures for increasing its removal efficiency with respect to BOD,

COD, TSS, Faecal coliforms etc. as well for achieving nutrients removal i.e. phosphorus removal,
nitrogen removal through nitrification, de-nitrification and process up-gradation followed by
Tertiary Treatment with disc filtration then UV disinfection so as to achieve the treated waste

water parameters prescribed by CPCB/DPCC.

Dopartment of

nvironmental £ngingering
Dethi Technologica! Unlvers‘ty

Item/ Parameter/ Description Units |
Treatment Process IFAS
Existing STP Capacity MGD 20
Design Average Flow (Upgraded flow) MGD 30
. Peak flow to STP MGD 40
" Influent Wastewater Characteristics Asper adendum-5
| pH : 6.0-85 g
BOD mg/L 250 !
CoD mg/L 550
TSS mg/L 450
i NH4-Nitrogen mg/L 35
TKN, mg/ L Mg/L 45
TP as PO4, mg/ L mg/L 6
Total Coliform MPN/100 mL 1.0 x 106
Min. Sewage Temperature (T min) °C 18
Max. Sewage Temperature (T max) °C 35
Min. Ambient Temperature °C 15
Max. Ambient Temperature °C 45
Treated Effluent Quality Requirements (at outlet of dxsmfected Channel)
pH - instantaneous range "~ 6.5-9.0
BODS at 20°C mg/L <10
CoD mg/L <50
TSS mg/L 10
NH4-N mg/L <5
TKN mg/L 10
PO4-P (TP) mg/L <1
Fecal Coliform MPN/100mL < 230
Wad oot
\.- R
EURQTECK ENVIRONMENTAL ‘ s1p - DwaRrAKA Wb _HA ;TAS!‘LELH?TKHOARD
PV‘!‘ SYSTEMS PRIVATE LIMIX
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REHABILITATION/ UP-GRADATION OF 20 MGD SEWAGE TREATMENT
____PLANT AT KESHOPUR PHASE I1, DELHI.

2.1 PLANT DESIGN CRITERIA

't has been proposed to renovate and upgrade the existing 20 MGD STP with the
addition/renovation of structures for its hydraulic load and removal efficiency with respect to
BOD, €OD,TSS, Faecal coliforms ete.-as well for achieving nutrients removal i.e. phosphorus
removal, nitrogen removal through nitrification, de-nitrification and process up-gradation
followed by Tertiary Treatment with disc filtration then UV disinfection so as to achieve the
treated waste water parameters prescribed by CPCB/DPCC.

Item/ Parameter/ Description Units
Treatment Process IFAS
Existing STP Capacity MGD 20
Design Average Flow (Upgraded flow) MGD 20
Design Peak flow to STP ' MGD 40
Influent Wastewater Characteristics _
pH. | . 6.0-85
BOD mg/L 250 7
coD mg/L 550 ~
TSS " mg/L : 450 -
NH4-Nitrogen ~ mg/L 30
TKN, mg/ L (assumed) Mg/L 35
TP as P04, mg/L ' mg/L 6
Total Coliferm MPN/100 mL 1.0x 106
Min. Sewage Temperature (T min) . °C 18
Max. Sewage Temperature (T max) °C 35
Min, Ambient Temperature °C 15
Max. Ambient Temperature °c 45
Treated Effluent Quality Requirements (at outlet of disinfected Channel )
pH - instantaneous range 6.5-9.0
BODS at 20°C mg/L <10
CcoD mg/L <50
TSS , . mg/L 10
NH4-N mg/L <5
TKN mg/L 10
PO4-P (TP) \ mg/L 1
Fecal Coliform X MPN/100mL < 230

147 A4

Exeaive
1 JAL BOARD
WSTPD%I:\OPUY. New Deinl-18

BEC BAVICIE (¥e.N FPBLAIVEBNI B2 s 0" e B <282 ¢ 9.00.79 8

VN
i 1 2o AR et st
UROT LBONM . RS TAL AL
TPe VR0 e S RTA L BV BTN ”'l . v Y . "3'1'1’ R
14 AL HARETAS
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REHABILITATION/ UP-GRADATION OF 10 MGD TO 15 MGD SEWAGE TREATMENT
PLANT AT NARELA, DELHL

2.1 PLANT DESIGN CRITERIA

It has been proposed to renovate and upgrade the existing 10 MGD STP to 15 MGD with the
addition/renovation of structures for increasing its hydraulic load and removal efficiency with
..Tespect to BOD, COD, TSS, Faecal coliforms etc, as well for achieving nutrients removal i.e.

phosphiorus removal, nitrogen removal through nitrification, de-nitrification and process up-
gradation followed by Tertiary Treatment with disc filtration then UV disinfection so as to
achieve the treated waste water parameters prescribed by CPCB/DPCC.

NP # 0

RS re RS
I RIRY ST SEL RS NS

%

\PRQJEC'TS PRIVATE unmMmiven

ltem/ Parameter/ Description Units
Treatment Process IFAS
Existing STP Capacity MGD 10
Design Average Flow {(Upgraded flow) MGD 15
Peak flow to STP MGD 20
| Influent Wastewater Characteristics
pH . 6.5-9.0
BOD mg/L 300
CoD ma/L 550
TSS mg/L 450
NH4-Nitrogen mg/L 30
TKN, mg/ L Mg/L 38
TP as PO4, mg/ L, mg/L 6
Total Coliform MPN/100 mL 1.0x 106
Min. Sewage Temperature (T min) °C 18
Max. Sewage Temperature (T max) °C 35
Min. Ambient Temperature °C 15
Max. Ambient Temperature °C 45
Treated Effluent Quality Requirementy (at outlet of disinfected-Channel )_
pH - instantaneous range Sasmencs & wm N :fa_":" =90
BOD5 at 20°C — solisraarosA R B s acitss 210
cop fo\ouq0s 1 soizringmgylstnsnmedan £ o3 | 3 |S50
e e gulsmﬁ@%hﬂmwzmsaoa x{ 10
NHAN ‘ “mg/L by A ata3 alss
TN STOITIINU VUWQWU—:EH&}! wvoIg _ 1\““-—-—-~«
PO4-P (TP) mg/L e D
Fecal Coliform S 2 WA PS4 nvoyfayf 2 &
v H R T
(2664 1 Recommeaded W appesval ot cassiracton N &
Code 2 Recommesded lev approval with commests & E
33RO L e ’
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1.3.2 | Treated cMueng Sewage
Chnmclcrlstic&secondnry
treatment
ph = J65w90 o
BODS, mg/ 1, = | 1000
COb, mg/ 1, = | 50.00
TSS, mg/ L = 120,00
Coliform , MPN/100mi = 1100000.00
Total Nitrogen, mg/ L = {10.00
NHs- Nitrogen, mg/L = 1500
TPasPmg/L(As PO4-P) = [1.00

1.3.3 | Treated effluent Sewage Characterisﬁs-’i‘erﬁary

treatment

pH = 1651090
BODS, mg/ L = 110.00
COD, mg/ L = |50.00
TSS, mg/ L = 110.00
Coliform , MPN;100ml = | 23000
Total Nitrogeﬁ,“mgf L = [10.00

NHs- Nitrogen, mg/ L = |[500 JJWL—

TP as P,mg/ L ( As P04-P) = | 100 « A KIHARITASH
1.4.0 | Flow Rates Bovany ’“\ L p {; ' "":'-’.m
141 | Peak Flow for design P

m3/ day ﬁ;

m3/ ir Ve
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Temperature, ‘C tempatature)
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Sewape Treatment Plant Kondfi Deths
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The

contiactor is-(o maintain guarantee parameters for reated effluent quality, as fisted above,
during delect liabiiity parfod and Q&M period,

Demonstration of the Ireated effluent quality parameters measurement incident, sampling,

anlyzing i iaburalu:y i liyuidated dungy

yes/penally fus nion-confonmance elc. laye beem
. mentioned it Volume-Jl, Part-g Service L eve

15.2 Sludge Quality Standard

Solids content in wet cake of al least 20 % (+1-) 2% wiw
Ralio of Tvss/T S8 shall be 48 % or less

The penalty for each residual noncompliance “incident*

as indicated in Volume-l!, Part-8 Servicg
Level Agreement shall pe adopled for residual qualily g

varantee,

1.7 Brief Scope of Work:

The brief scope of work comprises of (he following major heads:

1) Interim Operation of the existing & parfly rehabilitated WWTP duing construction &
. rehabilitation perigd.

2) Construction, Rehabilitation and up-gradation of existing WWTP,

3) " Integration of rehabiltated WWTP & Triat Ru,

4)’ Operation of Plant during Defect Liabllity Period of two year,

5)" Operation & Maintenance of the plant for a period of 10

years afier successhyl
" completion of DLP.

6) Demolition of siructures of existing WWTP, if any.
The Durntion of the work execution shafl be as foliows:

SL. No. | Description Period . R
a) | Construclion, rehabiltation & up- | 12 months ]
gradatioﬂ.perlod along with integration of
rehabilitated plant
b) | Trial run 3 monthg T
¢) | Defect Liability Period ({OLP) 24

months  afler successful
completion of Triaf run,

d) | O&M period

120 months (10 years) afer
successful completion of OLP

Agresment. o . et
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REHABILITATION/ UP-GRADATION OF 10 MGD (45.5 MLD) SEWAGE TREATMENT,

PLANT PHASE 11 AT YAMUNA VIHAR DELHL.

QY
¢

15MGD YAMUNA

item/ Parameter/ Description Units
VIHAR
"pH - instantaneous range 6.5-9.0
BODS at 20°C mg/L <10
| COD mg/L <50
NH4-N mg/L <5
“Total N ‘mg/L 10
PO4-P (TP) mg/L s1
Fecal Coliform - max monthly avg, MPN/100mL <100
Treated Sludge Quality Requirements (Dewatered Sludge)
Solids content in wet cake w/w atleast 25 % (+/) 2%
Ratio of TVSS/TSS shall be % 483 9% or less

Treated sludge disposal

The generation of sludge from the ST

aided by the polyelectrolyte dosing
site identified by D]B.

Chemical requirements

Dewatering polyelectrolyte dosing tan
0.20 % solution. DWPE dosing pumps are

P i.e digested sludge is de-watered in Belt Filter Press

and the wet cake is disposed off to the sludge dumping

ks fitted with an agitator facilitates thz Preparation of
provided to dose the polyelectrolyte solution to

centrifuges to improve the dewatering characteristics of the digested sludge. The dosing rate

of the DWPE solution is varied by th

Tertiary Treatment

After the Bio!og_ical Treatment the ove
Cloth Filter for filtration followed which the treated water would be dis-

System.

Dis-Infection

The area available for constructing Chlorine

e manual stroke adjustment of the dosing pumps.

rflow of Secondary clarifier would be fed to the Disc
infected with UV

‘contact has lot of old trees and plantations

hence cuiting of large amount of tress would become inevitable. SO it has been proposed to
dis-infect the tertiary treated water with UV System.

aBSTERX =ksipL
SURDTECK SUBNASH INFRAENCGINSERS
ENVIRONMENTAL W!,,L‘"). PRIVATS LIMITED
‘ B Page 10 of 58
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) DESIGN BAS|S & PLANT PROCESS DESCRIPTION

Rehabilitation & Up-gradation of Rithala Phase- (182 MLD) Waste Water
@ WAB AG Treatment Plant {(WWTP)

Bid Doc. No. BID-YAP-{lil) (R212016.17) | |
Delhi Jal Board | |

Table 2. Incoming Wastewater Quality
1 Air Temperature C 25 5 48 Min & Max |
E Water ¢ [ 264 | 178 | 200 | Winz o
3 ;H Value - 7.20 7.054 7.38 7.0 to 7.40 ’
Jo 4 Tom Alkalinity mgl | 350 | 27 415 400
5 Chlorides mg/l 205 140 292 250 f
6 |TSS mgh | 275 205 330 400
7 |vss mgh | 170 | 115 | 247 w0 |

8 |BOD mg/l 175 100 212 225
| 9 |cop mg/! 426 300 515 450
FO - | Ammonia-N mg/l 33 18 - 48 42 ‘
11 | TKN mg/l 46 29 55 | 50
12 | Oil & Grease mgh | 17.0 15.0 19.0. 20
13 | Total Phosphorus | mgl 5 3.2 5.7 60

4.5  TREATED EFFLUENT QUALITY REQUIREMENTS

The treated effluent qualities shall meet the following minimum standards or even better after
treatment and disinfection-

Table 3. Treated effluent quality requirement and Guarantee

Sl. No. | PARTICULARS TO BE GUARANTEED |
1 [pH 6.5-9.0 |
2 |Tss S 10 mg/l
3 Total Nitrogen s10mgh - |
4 A Ammoniacal Nitrogen (NH.-N@ < 5 mgh
— AL 7S O\ A

[m —
s % Puge 3 of 97
d. -

7 o?'
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((W ABAG Treatment Plant (WWTP)
Bid Doc. No. BID-YAP-(Ill) (R2/2016-17}

i84~—< .
Yo

DESIGN BASIS & PLANT PROCESS DESCRIPTION |

Rehabilitation & Up-gradation of Rithala Phase- (182 MLD) Waste Water

Delhi Jal Board

4.8

SI. No. | PARTICULARS TO BE GUARANTEED
5 __|BOD S <10 mg/l
6 |cop B < 50 mg/ "
7 PO.-P (TP) s 2 mgh
8 Faecal Coliform < 100 MPN/100ml
SLUDGE QUALITY STANDARD

The sludge quality requirements to be met are listed below-

Siudge Quality requirements (Dewatered sludge)
PARAMETER ' | REQUIREMENT
Sludge Quality Digested Stabilised Siudge

Minimum Sludge Consistency after Dewatering | 25% (+/-) 2% wiw

Thé Dewatered Sludge should be truck-able and be suitable for disposal by open body
truck. .

UTILISATION OF BIOGAS FROM THE PROPOSED PLANT
Bio-gas generated from the proposed plant shall be taken for power generation by Biogas
engine.

TREATED WATER DISPOSAL
The treated water shai! be disposed-off to the existing Nangloi supplementary drain as per the
specification in tender. Qutfall structure shall be of RCC.

Page 9 of 97
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Speed Post/E-mail
F No- 14011/WQM-1/1002/2018 /2022 , Date: 28.11.2022
65]2. 6

51

To
All concerned

(As per list)

Sub: Minutes of the meeting held in compliance to Hon’ble NGT directions in the
matter of O.A. No. 1002/2018 titled Abhisht Kusum Gupta Vs. State of Uttar
Pradesh & Ors.

Sir,

Enclosed please find herewith the minutes of the meeting held on 14th
November, 2022 to review the slatus of compliance of directions given by Hon'ble
NGT vide order dated 03.08.2022 in the matter of O.A. No. 1002/2018 titled Abhisht
Kusum Gupta Vs, State of Uttar Pradesh & Ors.

1his is tor mformation and necessary action, please.

Yours faithfully,

,,,,, e

[P K Mishra]
Divisional ead - WQM-I1
Incl: As above %

Copy to:

. PA to CCB : For information of 'CCB' please
2. AQO to MS : For information '"M$S' please
3. DH-Law, CPCB : For information and record please
.
e
- 2B
[P K Mishra] (/}!‘/% o
é 0/,

| i?s’m /..
1;%\\‘3\%’&\
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List of officials

1.

The Chiet Executive Officer,
Delhi Jal Board (HQ)

Public Relations Office

Room No.306, 3rd Floor
Varunalaya Ph-11, Jhandewalan,
Karol Bagh, New Delhi-110005

2. The Chairman & Managing Director,

6.

National Thermal Power C orporation
Limited (NTPC)

Institutional Area, Lodhi Road,
New Delhi - 110003

- The CEO,

New Okhla Industrial Development
Authority(NOIDA)

Administrative Complex Sector 6,
Noida - 201301, Gautam Budh Nagar,
Uttar Pradesh

The Principal Secretary,
Urban Development Dept., Govt. of UP
601, Bapu Bhawan, Lucknow

The Member Secretary,

Delhi Pollution Control Committee,
6" Floor, C Wing, Delhi Secretariat,
[ P Estate, Delhi - 110002

The Member Seeretary.

U tar Pradesh Pollution Control Board.
Building No. TC - 12V, Vibhuti Khand.
Gomti Nagar. Lucknow-226 010
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Central Pollution Control Board
(Ministry of Environment, Forest & Climate Change, Govt. of India)
Parivesh Bhawan, East Arjun Nagar,
Delhi — 110032
Sub: Meeting held on 14" November, 2022 through Video Conference to review the
status of compliance of directions given by Hon’ble NGT vide order dated 03.08.2022 in
the matter of O.A. No. 1002/2018 titled Abhisht Kusum Gupta Vs. State of Uttar Pradesh

& Ors.

Hon'ble NGT vide order dated 03.08.2022 in the matter of O.A. No. 1002/2018 titled Abhisht
Kusum Gupta Vs. State of Uttar Pradesh & Ors directed CPCB to independently monitor the
directions from para 29 (ii) to (viii).In this regard, a meeting was convened on 14th November,
2022 at 4:00 PM through Video Conference to review the status of compliance of directions

given by Hon'ble NGT. List of participants attended the meeting is given in Annexure-l.

Sh. P.K Mishra, DH-WQM-| welcomed all the officials and stressed the need to ensure time
bound action towards compliance of the Hon'ble NGT order dated 03.08.2022 in the matter
of O.A. No. 1002/2018. He also pointed out that no response till date was received on CPCB
letters dated 07.10.2022 & 21.10.2022 by any of the concerned authorities and then
requested all the officials from the concerned agencies to apprise the as on date compliance

status w.r.t the directions given by Hon'ble NGT.

Sh. Vishal Gandhi, Sc ‘D’ presented the directions of Hon'ble NGT given to various agencies
like Delhi Jal Board, NTPC, NOIDA Authority, Urban Development Department, Govt. of Uttar
Pradesh and concerned Pollution Control Board/Committee i.e DPCC & UPPCB.

The compliance status reported by the various agencies during the meeting are as below:

DJB: Sh.B.Saraswat, Additional Chief Engineer, DJB informed that no discharge from
Delhi/NCT is entering Kondli Drain rather the waste is being discharged from Khoda area of
Delhi. Upon which, Sh. Sanjay Parashar from NOIDA Authority later clarified that Kondli Drain
is receiving 30-40 MLD discharge from Delhi. Sh. P.K Mishra, DH-WQM-I then intervened
and suggested that in order to verify the reported variations and present source of discharge
in Kondli Drain, a Joint inspection of Kondli Drain needs to be performed with the officials of
DJB. Khoda Makanpur Nagar Palika and NOIDA Authority. Sh. Saraswat further informed
that the four STPs are existing in Kondli and 02 STPs are under upgradation and

rehabilitation to meet the designed parameters by the year 2023.

NOIDA Authority: Sh. Sanjay Parashar from NOIDA Authority informed that the work for
interception of 30 drains or to take any other remedial action was awarded to CSIR-NEERI
173
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on 215 July, 2022 and NEERI will submit a detailed survey report this month and a detailed
project report (DPR) within 3 months.

NTPC: Sh. V.K Garg from NTPC, Dadri informed that they are working on the MoU between
NTPC and NOIDA Authority for utilization of treated sewage and will revert back to NOIDA

Authority within a week.

Khoda Makanpur Nagar Palika- Ms. Shalini, Executive Officer, Khoda informed that the
tender for bioremediation of drains is already floated, work order will be issued within two
weeks meanwhile they have also requested GDA & NOIDA Authority to connect the drains

to their STPs due to the unavailability of space in Khoda for constructing STP.

Regarding status of deposit of interim compensation as per the order of the Tribunal, officials
from NOIDA Authority and DJB informed that the EC amount of sum of Rs. 100 Crore Rs 50
Crore is not yet deposited in CPCB account. It was further informed that DJB has already
filed an appeal before Hon'ble Supreme Court while NOIDA Authority is in the process of

filing an appeal before Hon'ble Supreme Court for the same.

Upon discussion and deliberations held, following recommendations were made:

All the agencies to submit written compliance status w.r.t the applicable directions 29 (ii) to
29 (viii) by 21* November, 2022.

i, CPCB to conduct Joint inspection of Kondli Drain with the officials of DJB, Khoda
Makanpur Nagar Palika and NOIDA Authority.

i. DJB and NOIDA Authority shall submit the STP-wise information w.r.t a) Design
capacity of each STP; b) Actual/ Capacity Utilization; ¢) Qualitative data (inlet/outlet)
of STPs for the last 03 months and d) designed value of various parameters to confirm
compliance of prescribed NGT norms.

ii.  DJB to submit action plan regarding 100% reuse of treated effluent of 90 MGD
STP and to ensure its no discharge in Shahdara drain.

iv. ~ NOIDA Authority to provide list of reported thirty drains and other minor/major drains
discharging into Noida drain containing information of approximate length, cngin and
ending point, peak discharge value and schematic diagram.

2 NOIDA Authority to provide action plan for maximum utilization of treated sewage by
the Group Housing Societies (GHS) and to ensure their discharge into sewer and not
to the open drain.

vi.  Khoda Makanpur Nagar Palika to submit action plan to ensure treatment of sewage
generated by Khoda-Makanpur.

vii.  NTPC to submit status of MoU between Noida for utilization for sewage.

The meeting ended with a vote of thanks to the Chair.
2/3
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Annexure |
List of participants
Sh. P .K.Mishra, DH, WQM-I Division, CPCB
Sh. Ajay Sharma, MS, UPPCB
Dr. K.S. Jayachandran, MS, DPCC

=

Sh. K.C.Meena, Chief Engineer, DJB

Sh. B. Saraswat, Additional Chief Engineer, DJB

Sh. Utsav Sharma, RO, Ghaziabad, UPPCB

Sh. Praveen Kumar, RO, Noida, UPPCB

Sh. V.K Garg, NTPC, Dadri

Sh. Sanjay Parashar, NOIDA Authority

Ms. Shalini, Executive Officer, Khoda Makanpur Nagar Palika
Sh. Rakesh Kumar, Senior Manager, NOIDA Authority

Sh. Vishal Gandhi, Sc. ‘D', CPCB

Mrs. Suniti Parashar, Sc. 'C’, CPCB

Ms. Deepa Kumari, SRF, CPCB

3/3
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Speed Post/E-mail
F No- 14011/WQM-1/1002/2018 /2022 q 91 06- C\Q}g Date: 02.03.2023

To,
All concerned
(As per list)

Sub: Minutes of the Second Meeting held on 24" February, 2023 at 4:00 PM
through Video Conference to review the status of compliance of directions
given by Hon’ble NGT vide order dated 03.08.2022 in the matter of O.A. No.
1002/2018 titled Abhisht Kusum Gupta Vs. State of Uttar Pradesh & Ors

Sir,

Enclosed please find herewith the minutes of the second meeting held on 24t
February, 2023 to review the status of compliance of directions given by Hon'ble NGT
cide order dated 03.08.2022 in the matter of O.AL No. 1002/2018 titled Abhisht Kusum
Gupta Vs. State of Uttar Pradesh & Ors.

This is for information and necessary action, please.

Yours faithfully,

/"/

&

[P K Mishra]
Divisional Head - WQM-I

Encl: As above /e
Copy to:
1. PA to CCB : For information of 'CCB' please
2. AO to MS : For information 'MS' please
3. DH-Law, CPCB ; For information and record please.

[P K Mishra]

<%
e

. & e
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The Chiefl Executive Officer,
Delhi Jal Board (HQ)

Public Relations Office

Room No.306, 3rd Floor
Varunalaya Ph-1l, Jhandewalan,
Karol Bagh,New Delhi-110005

The CEO,

New Okhla Industrial Development
Authority(NOIDA)

Administrative Complex Sector 6, Noida - 201301,
District. Gautam Budh Nagar, Uttar Pradesh

The Chairman & Managing Director,
NTPC

NTPC Bhawan, SCOPE Complex,
Institutional Area, Lodhi Road,

New Delhi - 110003

The Principal Secretary,
Urban Development Dept., Govt. of UP
601, Bapu Bhawan, Lucknow

The Member Secretary,

Uttar Pradesh Pollution Control Board,
Building.No. TC-12V Vibhuti Khand,
Gomti Nagar Lucknow-226 010

The Member Secretary,

Delhi Pollution Control Committee,
Government of N.C.T. Delhi,

4th Floor, [SBT Building,

Kashmere Gate, Delhi-110006

The Executive Officer,

Nagar Palika Parishad- Khoda Makanpur
Gali No. 7, Prashant Garden, Block A, Khoda
Colony, Ghaziabad, Sector 62A, Noida,
Uttar Pradesh- 201309
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Central Pollution Control Board
(Ministry of Environment, Forest & Climate Change, Govt. of India)
Parivesh Bhawan, East Arjun Nagar,
Delhi - 110032
Sub: Minutes of the Second Meeting held on 24" February, 2023 at 4:00 PM through
Video Conference to review the status of compliance of directions given by Hon’ble
NGT vide order dated 03.08.2022 in the matter of O.A. No. 1002/2018 titled Abhisht

Kusum Gupta Vs. State of Uttar Pradesh & Ors.

Hon'ble NGT vide order dated 03.08.2022 in the matter of O.A. No. 1002/2018 titled Abhisht
Kusum Gupta Vs. State of Uttar Pradesh & Ors directed CPCB to independently monitor the
directions from para 29 (i) to (viii). In this regard, second meeting was convened on 24"
February, 2023 at 4:00 PM through Video Conference to review the status (as on date) of
compliance of directions given by Hon’ble NGT. List of participants attended the meeting is

given in Annexure-l.

T DK Mighr, DEDUVION elcomed all the officials and after briefing the background of
the matter he requested to representatives of various agencies to inform/discuss as on date
status of needed & proposed remedial actions and stressed the need to ensure timely
compliance of the Hon'ble NGT order dated 03.08.2022 in the matter of O.A. No. 1002/2018.
He then requested Sh. Vishal Gandhi, Sc 'E’ to make a presentation on the directions of
Hon'ble NGT in the matter and the earlier reported subsequent action taken by the various

agencies to obtain its updated status.

Sh. Vishal Gandhi, Sc 'E’ presented the directions of Hon'ble NGT given to various agencies
like Delhi Jal Board, NTPC, NOIDA Authority, Urban Development Department, Govt. of Uttar

Pradesh alongwith the action taken by them and the compliance status as verified by CPCB.

The compliance status (as on date) reported by the various agencies during the meeting are

as below:

DJB regarding compliance of direction Para 29 (iv) & (vii):

Sh. §.K Bhardwaj of DJB informed the as on date status of 4 Phases of Kondli STP. It was
informed that Phase | STP is completely rehabilitated and is functional. In Phase I, liquid line
is partially started but will be fully functional by 31% March and by 31 June it will be complying
with the designed parameters. Sludge line for Phase |, Il and Il will be functional by 31
June, 2023. Rehabilitation of Phase Il started in April, 2022 and by Mach, 2023 it will achieve
the designed parameters while Phase IV s still under rehabilitation till November, 2023. Sh.
D.K Singh, SEE, Delhi Pollution Control Committee (DPCC) informed that the latest

1/4
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compliance status of the four Phases of Kondli STP ie for the month of January, 2023 is
available on the website of DRPCC.

Sh.S.K Bhardwaj also informed that out of 90 MGD treated wastewater only 20 MGD treated
wastewater is being utilised in Sanjay Lake and Smriti Van and further utilization of 90 MGD
treated wastewater is difficult, hence they are exploring for more options for reuse of this

treated wastewater.

NTPC regarding compliance of direction 29 (v): Sh. V.K Garg from NTPC, Dadri informed
that utilization of treated sewage cannot be possible due to techno-commercial reasons and
the same will be communicated to CPCB & NOIDA Authority. Further they have filed an

application in this regard in Hon'ble NGT including impleadment as party respondent.

Khoda Makanpur Nagar Palika regarding compliance of direction 29 (vi): Ms. Shalini,
Executive Officer, Khoda informed that vide letter dated 31.02.2023, the DM, Ghaziabad has
requested Principal Secretary, Urban Development Dept, Govt of Uttar Pradesh requesting
for land for the constructing of STP due to the unavailability of space in Khoda. She too
requested NOIDA Authority for the same and got no reply. Upon which, Sh. R.P. Singh from
NOIDA Authority clarified and informed that they have already communicated to Khoda
Makanpur Nagar Palika that there is no vacant land in Noida that can be provided to them
for the construction of STP.

NOIDA Authority regarding compliance of direction 29 (iif): Sh. R.P. Singh of NOIDA
Authority pointed that diversion of all the drains to the STP will be highly expensive and not

cost effective. Hence, it is proposed to be treated through In-Situ treatment and Ex-situ

treatment.

Sn. Mishra, DH-vWQM-I pointed out that as per the direction of Hon'ble NGT, the thirty
identified drains or any other such drain carrying sewage be diverted to existing STPs.
Accordingly, he further requested NOIDA Authority to submit drain wise action plan/
compliance status including name of drain, length (approx.), point of origin & ending, quantity
of discharge and action plan regarding its diversion to the nearest STP with name of STP &

remarks wor b aceenunodating additional hydraulic load.

NOIDA Authority regarding compliance of direction 29 (i) Sh. R.P. Singh further informed
that around 30% of treated wastewater is being used in green belts and it was also sold for

construction purposes generating revenue of Rs. 28 lakhs.

UPPCB regarding compliance of direction 29 (ii): Upon the issue of Group Housing
Societies (GHS), Sh. Praveen Kumar, Regional Officer- Noida, UPPCB informed that the

2174
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sewnge of the CHS 1o discharged into the drains of NOIDA Authority and are finally being
treated into the STPs of NOIDA Authority. In this context, Sh. Mishra, DH-WQM-I, asked

UPPCB to submit list of GHS having builtup area >5000 sq ft. alongwith their quantity

discharge, disposal point, utilisation of treated sewage & consent status.

Also, further discussion was held regarding the direction 29 (i) of Hon'ble NGT regarding (1)
All water bodies (lentic or lotic) and the Natural Storm water drains are not to be used for
discharge of treated or untreated trade or sewage effluents. (2) No consent be given for
discharging effluents not meeting BOD criteria of Class "B" (BOD: 3mg/L). (3) Drains built
exclusively as conveyance system (open sewer) must terminate to STPs. Officials from all the
agencies were of the view that if direction 29 (i) is implemented then almost all the existing
S 1P TPs will become non-compliant o the existing norms and further their upgradation will
pe highly expensive which will not be feasible. Also the problem of reuse of the entire & large
quantity of treated wastewater generated was raised. Discussion regarding difficulties of
various agencies in implementation of direction 29(i), it was agreed that CPCB shall file

application in this regard.

Upon discussion and deliberations held, following recommendations were made:

L. DJB and DPCC to submit the compliance status of Kondli STP w.rt Hon'ble NGT
order dated 30.04.2019 in OA No. 1069/2018, Nitin Shankar Deshpande Vs. Union
of India & Ors_ for the last 03 months alongwith the status of disposal of treated
effluent Sludge management. reuse of treated effluent and status of OCEMS.

i DJB to submit action plan regarding 100% reuse of treated effluent of 90 MGD
STP and revised timeframe regarding the completion of Kondli STP.

li.  UPPCB to submit a list of GHS with an area of >5000 sq.ft. alongwith their quantity of
sewage generated, treated and its disposal. present utilisation status and consent
status (specimen copy of C T O granted to the GHS shall also be provided)

iv. NOIDA Authority to submit information w.r.t name of drain, quantity of discharge and
action plan including diversion to the nearest STP alongwith the action plan for
maximum utilization of treated sewage by the Group Housing Societies (GHS).

v.  DJBand NOIDA Authority to submit information regarding generation and utilisation of

sludge and status of utilisation of treated wastewater.

The meeting ended with a vote of thanks to the Chair.
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List of participants
. P.K.Mishra, DH, WQM-I Division, CPCB
. Dinesh Jindal, UPPCB
. Praveen Kumar, RO, Noida, UPPCB
. D.K Singh, SEE, DPCC
. B. Saraswat, Additional Chief Engineer, DJB
. P.S. Pankaj
. Pankaj Rajvanshi, SE, DJB
.S.K Bhardwaj, DJB
Subhash Surenranath Kacker
Vijay Prakash, NTPC
Vivek Roy, CEO, UPPCB

Devendra Nigam, SEE, DPCC
V.K Garg, NTPC, Dadri

R P Singh NOIDA Authority

. Sanjay Parashar, NOIDA Authority

s. Shalini, Executive Officer, Khoda Makanpur Nagar Palika

. Geet Arora

[ avman Kumar Nayak
Neeraj Kumar

P.KTyagi

. Ritesh Vijay, NEERI

. Vishal Gandhi, Sc. 'E’, CPCB

Mrs. Suniti Parashar, Sc. ‘'C’, CPCB
Ms. Deepa Kumari, SRF, CPCB
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